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MINISTRY OF CORPORATE AFFAIRS
NOTIFICATION "
New Delhi, the 18th May, 2015 |

8.0. 1319(E).—In exercise of the powers conferred by sub-section (1) of Section 210A of the Companies |
Act, 1956 (1 of 1956), the Central Government hereby makes the following amendment in the notification of the
Government of India in the Ministry of Corporate Affairs, number S.0. 2425(E), dated Ithe 18th September 2014,
published in Part II, Section 3, Sub-section (ii) of the Gazette of India, Extra-ordinary, dated the 18th September 2014
namely:—

In the said notification, for serial number 3 and the entries relating thereto, the following serial number and entries
shall be substituted, namely:—

“3) Shri Atul Hasmukhrai Mehta, President, ‘Member, [nominated under clause (b)
Nominee of the Institute of Company of sub-section (2) of section 210A].”
Secretaries of India,

My [F. No. 1/5/2001-CL-V]

AMARDEED SINGH BHATIA, Jt. Secy.

Note: The principal notification was published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii),
vide number S.0. 2425(E), dated the 18th September, 2014,
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